GOVERNMENT OF INDIA
MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION
DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

RAJYA SABHA
STARRED QUESTION NO.153
TO BE ANSWERED ON 6™ AUGUST, 2024
BENEFICIARIES UNDER PMGKAY
153 SHRI VIKRAMIJIT SINGH SAHNEY:

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a)  the total number of beneficiaries benefited under the Pradhan Mantri Garib Kalyan
Anna Yojana (PMGKAY) across the country, State-wise;

(b)  the total number of beneficiaries benefited through PMGKAY in the State of Punjab,
district-wise;

(c)  the major initiatives taken by the Ministry to ensure better implementation and 100
per cent food distribution in the State of Punjab;

(d)  the list of food grains which are being distributed under the scheme, State-wise; and

(¢)  whether Government is planning to add millets as well in the PMGKAY food
grains?

ANSWER
MINISTER OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION AND
MINISTRY OF NEW AND RENEWABLE ENERGY
(SHRI PRALHAD JOSHI)

(a) to (e): A statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (e) OF THE STARRED
QUESTION NO. 153 FOR ANSWER ON 06.08.2024 IN THE RAJYA SABHA.

(a): At present, against the total intended coverage of 81.35 crore, 80.54 crore beneficiaries are
getting the benefits under PMGKAY. State wise coverage may be seen at Annexure 1.

(b):  The total number of beneficiaries benefitted under the PMGKAY in the State of Punjab
during the quarter of April to June 2024 cycle is 1,43,34,202. District-wise details are attached at
Annexure-II.

(c):  State Government of Punjab has reported that 100% distribution is being done through e-
PoS devices and biometric authentication of any one member of family is mandatory to avail ration.
One dedicated e-PoS device has been deployed at each FPS as of now. Fresh wheat procured under
DCP every year is distributed to the beneficiaries under PMGKAY. A Toll free helpline and
Grievance redressal mechanism are in place to address grievances of the beneficiaries. Regular
inspections of Fair Price Shop are carried out by officials/ officers from time to time.

Under the technology driven Public Distribution System (PDS) reforms, ration
cards/beneficiaries database have been completely digitized in all States/UTs, 99.8% Ration Cards
are seeded with Aadhaar number at national level. The transparency portal and online grievance
redressal facility/ Toll-free number have been implemented in all States/UTs. Also online allocation
has been implemented in all States/UTs (except UTs of Chandigarh and Puducherry, which have
adopted DBT Cash Transfer scheme) and supply chain has been computerized in 31 States/UTs.
Due to installation of ePoS devices at the FPSs, at present, around 98% of transactions in the
country are being done through biometric authentication on the monthly basis, bringing
transparency and efficiency in the system.

(d):  As per National Food Security Act, 2013, the term "foodgrains" is defined as rice, wheat or
coarse grains or any combination thereof conforming to such quality norms as may be determined,
by order, by the Central Government from time to time. A Statement showing foodgrains
distribution for FY 2023-24 is at Annexure-III.

(e):  In order to improve the level of nutrition, an advisory has also been issued to all the
States/UTs to procure millets and distribute them to beneficiaries as per local consumption
preferences as per guidelines issued by the Central Government from time to time.

seskosk ks
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Annexure-I

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) OF THE STARRED
QUESTION NO.153 FOR ANSWER ON 06.08.2024 IN THE RAJYA SABHA.

Statement indicating State-Wise number of persons covered under PMGKAY:

Present coverage (In lakh)

I\Sll; States/ UTs AAY PHH Total persons
’ No. of person No. of persons

1 | Andhra Pradesh 23.52 244.70 268.22
2 | Arunachal Pradesh 1.50 6.90 8.40
3 | Assam 28.08 223.08 251.17
4 | Bihar 125.05 746.11 871.16
5 | Chhattisgarh 20.42 180.35 200.77
6 | Delhi 2.78 70.00 72.78
7 | Goa 0.46 4.86 5.32
8 | Gujarat 35.53 316.07 351.60
9 | Haryana 11.35 115.14 126.49
10 | Himachal Pradesh 7.67 20.98 28.64
11 | Jharkhand 34.76 229.43 264.19
12 | Karnataka 43.91 358.02 401.93
13 | Kerala 25.59 129.21 154.80
14 | Madhya Pradesh 54.93 479.86 534.79
15 | Maharashtra 108.01 592.16 700.17
16 | Manipur 1.82 18.26 20.08
17 | Meghalaya 291 18.54 21.46
18 | Mizoram 0.64 6.19 6.83
19 | Nagaland 2.11 11.94 14.05
20 | Odisha 37.52 288.46 325.98
21 | Punjab 7.64 133.80 141.45
22 | Rajasthan 22.29 417.72 440.01
23 | Sikkim 0.57 3.24 3.81
24 | Tamil Nadu 65.78 298.34 364.12
25 | Telangana 15.28 176.33 191.62
26 | Tripura 4.62 19.81 24.43
27 | Uttar Pradesh 132.57 1377.26 1509.82
28 | Uttarakhand 7.92 54.02 61.94
29 | West Bengal 54.99 546.85 601.84
30 | A&N 0.14 0.46 0.61
31 | DNH&DD 0.24 2.45 2.69
32 | Lakshadweep 0.04 0.18 0.22
33 | Chandigarh (DBT) 0.01 2.98 2.99
34 | Puduchery (DBT) 0.82 5.52 6.34
35 | J&K 10.61 61.80 72.41
36 | Ladakh 0.29 1.15 1.44
Total 892.37 7162.20 8054.56

skeskok ok
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Annexure-I1

REFERRED TO IN REPLY TO PARTS (b) OF THE STARRED QUESTION NO.153

FOR ANSWER ON 06.08.2024 IN THE RAJYA SABHA.

District Wise Beneficiaries Benefited (Apr - June 2024)

S. No. | District name Beneficiary Count
1 AMRITSAR 13,03,917
2 BARNALA 2,55,146
3 BATHINDA 7,51,046
4 FARIDKOT 3,35,462
5 FATEHGARH SAHIB 3,21,414
6 FAZILKA 6,37,582
7 FIROZEPUR 5,95,291
8 GURDASPUR 9,57,383
9 HOSHIARPUR 7,62,819
10 JALANDHAR 9,70,023
11 KAPURTHALA 3,96,525
12 LUDHIANA 16,27,982
13 MALERKOTLA 2,19,123
14 MANSA 4,00,145
15 MOGA 4,94,660
16 PATHANKOT 3,73,669
17 PATIALA 9,06,814
18 RUPNAGAR 3,67,021
19 SAS NAGAR 4,16,314
20 SANGRUR 6,65,888
21 SBS NAGAR 3,13,385
22 SRI MUKTSAR SAHIB 5,57,862
23 TARN TARAN 7,04,731

Grand Total 1,43,34,202

skeskosk ok
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Annexure-II1

REFERRED TO IN REPLY TO PARTS (d) OF THE STARRED QUESTION NO.153
FOR ANSWER ON 06.08.2024 IN THE RAJYA SABHA.

Foodgrains Distribution for FY 2023-24 (Quantity in MT)

N(S): State Name Wheat Rice Coarse grains Total
1 | ANDAMAN AND NICOBAR ISLANDS 538.9 3,722.00 - 4,260.90
2 | ANDHRA PRADESH 2,726.90 17,16,425.10 23,253.90 17,42,405.90
3 | ARUNACHAL PRADESH - 50,955.40 - 50,955.40
4 | ASSAM - 12,77,147.00 - 12,77,147.00
5 | BIHAR 10,39,981.10 | 41,65,832.70 - | 52,05,813.80
6 | CHHATTISGARH - 13,39,517.80 - 13,39,517.80
7 Dadar & Nagar Haveli & Daman & Diu 1,510.00 14,601.60 - 16,111.60
8 | DELHI 2,95,418.60 1,95,403.10 - 4,90,821.70
9 | GOA 0.1 29,449.60 - 29,449.70
10 | GUJARAT 9,18,301.10 11,06,903.70 1,25,303.50 | 21,50,508.30
11 | HARYANA 6,41,937.00 - 1,97,566.50 8,39,503.60
12 | HIMACHAL PRADESH 1,07,396.50 90,639.30 - 1,98,035.80
13| JAMMU AND KASHMIR 1,14,560.30 3,06,498.60 - 4,21,058.80
14 | JHARKHAND 3,16,800.20 13,11,660.50 - 16,28,460.70
15 | KARNATAKA - 20,50,844.00 4,47,845.40 24,98,689.40
16 | KERALA 1,69,125.10 8,14,331.70 502.2 9,83,959.00
17 | LADAKH 4,323.70 3,488.70 - 7,812.40
18 | LAKSHADWEEP - 930.2 - 930.2
19 | MADHYA PRADESH 12,96,763.30 19,50,541.00 - | 32,47,304.20
20 | MAHARASHTRA 14,57,584.10 |  26,15,600.80 16,680.30 | 40,89,865.20
21 | MANIPUR - 7,703.40 - 7,703.40
22 | MEGHALAYA - 1,29,232.60 - 1,29,232.60
23 | MIZORAM - 46,434.30 - 46,434.30
24 | NAGALAND - 72,928.50 - 72,928.50
25 | ODISHA 1,504.00 | 22,27,142.70 - | 22,28,646.70
26 | PUNJAB 8,50,772.50 - - 8,50,772.50
27 | RAJASTHAN 26,11,771.50 - - 26,11,771.50
28 | SIKKIM - 17,931.90 - 17,931.90
29 | TAMIL NADU 53,739.30 |  22,77,225.90 5,684.50 | 23,36,649.60
30 | TELANGANA - 12,15,701.50 - 12,15,701.50
31 | TRIPURA - 1,60,591.70 - 1,60,591.70
32 | UTTAR PRADESH 36,51,294.10 | 55,74,151.10 2,24,823.50 | 94,50,268.60
33 | UTTARAKHAND 1,30,921.80 2,09,784.30 - 3,40,706.10
34 | WEST BENGAL 15,41,269.40 | 23,12,377.40 - | 38,53,646.80

National Summary 1,52,08,239.30 | 3,32,95,698.10 10,41,659.70 | 4,95,45,597.20

Fk ko
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HRT TIPR
IYHFAT A, W AR Fdafeeh [Gdior AFer
T AR daafee [aRor [qamr
q59 g1
ARifhd 9o TEAT *153
06 319TEd, 2024 & faT waad

NuFsiievars & dgd st

+153. 2 Rsresha RF amws:
T 3THFAT A, Wi 3R Fdsrfars &Aawor &N T8 aare $r Hur e o

(F) U N F TN IR FoIA0T 3ol AT (NUASRUAS) & ded arenfday
AT-aR Fel HEAT fohetetl &

(@) 9oe I F NUASHUas & AAA F AeAfead gu i f SHer-an g
T&T fohdal §;

([T) TS TT H 3T TSl & gk dAeadd AR ea-gfded @edlest faaror &
GiARTT & & fIT HIeT e@RT 1 IS YHY Ugel F GRT FT §;

(&) 39 ol & ded faaRka feu o1 @ @iedesil $ Tsg-ar gl & §; 3R

(3.) FT TSR GUHASIHUATS TETleadl H HAIC 37T I 81 eMfAe aa FHr AT §a
W®I 87

3T
3YHFAT A, W AR wdafas Fawer 7=l qur adie va adfiawwoiia 3o 7=
(Y JegTg Sed)

(F) ¥ (3.): Taa0r 71 g W @ &A1 9137 B
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I T H e 06.08.2024 Ft 3oy dARIfPT WA F&AT 153" & T (F) @
(3.) ¥ 3R & 3feaf@a e

(F): FAAE #H, 81.35 I3 K Fel s Fakar A Jolell #, 80.54 FI3 e
A Tars & ded eisliedd g 3 &1 IeT-aR Hasl Heqae-l & 27 = ¢

(@): 3% F A 2024 ' AAE F SR GG ToF H NUASNKUGES F ded
mefead emenfeat B Fer WEdT 1,43,34,202 &1 TSel-aR S@RT Heqa-ll F fam I
¢l

(@) IS I6T WHR o Gad femar § & S-feey 3usson & Aegd @ 100%
faaRor foham S W@r § 3R WA Utd WA & T 9RaR & T vk meEm &
SrAfeH gAONRRT AfFAa ¥ 3 A1 AT & HER, YdE THITH W UE
Shes $-MHTH IYROT TS fRaT a1 §1 WA av Sy & 3icqeia @dier o
arsm g duAshehras & dgd oAt w AR fer smar g1 emenfdt &
RIprat & TR & fav wh oo W geversa R Riera Farer 97 Aleg g
JfFRAl/FATRE earT THT-THT W 3fRq X gwe & afra Sdemor R
ST &l

Ao faReT JoTer () F Ne@ P quRt ¥ ded, Tue wEtems it &
sierd H F TSA/ET e & A gl Bfoee a G mar &, I8 T R W
99.8% LA HIE & IUR & Y sz fGar mar §1 i Isa/Eg I &=t &
IRERIAT Wiée R 3iads Riera Harer glawnela-f der @ Frifead e
AT &I FHE TY-ATY, F IqsI/HG I &¥H (FEeTG 3R Yol HY Ay & &
BIgH, [Seglel SEIET dohe AT TISAAT ITATS §) H HTTolsad 3Taea Hl Frafead
fonam aram & T 31 IS/ A5 & A YA AW Y Fegedihd fRar I Bl
3T X gaEl A SNINTH 3V HI FEATA & FHROT, Jolell H GRGRar AR
GeTdT o & ToIT g & U & 9Tl 98% ool HIAeH 3MUR W S AAReH
AT & ATEIH & R0 o1 | &

(F): TG W FRam Afafags, 2013%3«1&{, W dle=l" 2UeE HI TTde, ﬂ{'m
A AT AT 3o1eh fohell T &7 A gReNT fomar amm §, S &g SR & e
CaRT FHI-FHT W AR v 1w aoraar Aest & 3wy &fl facd av 2023-24
& foIT @regie=t &1 faeRor gl arer favor Jqay-111 F oot ¢l

(3.): 9NUT & TR A GUR & fAU, Hg WHR CaRT FAT-TAT R SIRT fgenfadert &
AR fAded (M-3e) H Tle R IR WWEE IuHET HRAE FOITER
AT & [AaRd e & fow gl Toa/ae s &3 I T WA o IRy A
T Bl

L2 X 2 2 2]
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T T # Rl 06.08.2024 F JeNrd ARIfHA we WEAT 153° & Ia¢ & o1 (F) A sfeaf@a srgan

frrasidvar & ada Fa¥ fFv v afFaat f Tsw-ar gEar i arer o

TIA Fa¥el (@ H)

F. ¥. | USI/ET T &7 v drewey T SR
wafFaal f wEar sgfaaat i gsar
1 T T 23.52 244.70 268.22
2 IFUTTATA TS er 1.50 6.90 8.40
3 Eiparas 28.08 223.08 251.17
4 RER 125.05 746.11 871.16
5 Eniter 20.42 180.35 200.77
6 et 278 70.00 72.78
7 et 0.46 4.86 5.32
8 TeRTd 35.53 316.07 351.60
9 g 11.35 115.14 126.49
10 | RaAme wgar 7.67 20.98 28.64
11 ARTE 34.76 229.43 264.19
12 FoACH 43.91 358.02 401.93
13 | e 25.59 129.21 154.80
14 | 7T e 54.93 479.86 534.79
15 | #AGRISE 108.01 592.16 700.17
16 | &g 1.82 18.26 20.08
17 | AETe™@ 2.91 18.54 21.46
18 | @eRA 0.64 6.19 6.83
19 | ATTelE 2.1 11.94 14.05
20 | anfEem 37.52 288.46 325.98
21 Cric 7.64 133.80 141.45
22 | eI 22.29 417.72 440.01
23 e 0.57 3.24 3.81
24 | Ao 65.78 298.34 364.12
25 | deTmEr 15.28 176.33 191.62
26 | B 4.62 19.81 24.43
27 ERraCe 132.57 1377.26 1509.82
28 | IWIGEE 7.92 54.02 61.94
29 gige Ferel 54.99 546.85 601.84
30 | 3EHE vd PEER qda wHE 0.14 0.46 0.61
31 R Wi IO R ST 2 0.24 2.45 2.69
IRk e

32 | watEd™ 0.04 0.18 0.22
33 | Tdhrg (EEEY) 0.01 2.98 2.99
34 | gl (3 0.82 5.52 6.34
35 | SFH wE HIER 10.61 61.80 72.41
36 | weEw 0.29 1.15 1.44

Fel 892.37 7162.20 8054.56
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T §T & f&amw 06.08.2024 Fi 36U dRifhd WA TEAT 153" & 3w & HIOT (W) &
sfeaf@a et

fort-ar amenfeaa emamdt (ardter-sg 2024)

® ¥ | Sem &1 A amenfdat Y wEar
1 3HAET 13,03,917
2 SATET 2,55,146
3 afesr 7,51,046
4 TG 3,35,462
5 TelgaTe Hifed 3,21,414
6 ifSTeeht 6,37,582
7 FRSTX 5,95,291
8 IRETHYT ' 9,57,383
9 RIRRIRG 7,62,819
10 STIER 9,70,023
1 R SCl 3,96,525
12 aferare 16,27,982
13 FeIThITHT 219,123
14 HIAHT 4,00,145
15 EIE) 4,94 660
16 qSTARIE 3,73,669
17 aferar 9,06,814
18 FIAIR 3,67,021
19 THTTH R 416,314
20 HITH 6,65,888
21 THAITH TR 3,13,385
22 AT FFAE AT 5,57,862
23 el et 7,04,731

& T 1,43,34,202




sregrer-|ll

ST W1 # Rei® 06.08.2024 & 3awd ARIfhd WA FEAT 153° & 3a¥ & 9T (W) &

sfeaf@a ey
faw a¥ 2023-24 & v @wggEs faaor (AET & A)
F.9. TSI FT AH ¥ TG AT 3T Fel

1| siewe @ PrER gdEg 538.9 3,722.00 - 4,260.90

2 | iy e 2,726.90 17,16,425.10 23,253.90 17,42,405.90
3 | sumad e : 50,955.40 - 50,955.40
4 | e = 12,77,147.00 : 12,77,147.00
5 |fEr 10,39,981.10 41,65,832.70 - 52,05,813.80
R — - 13,39,517.80 » 13,39,517.80
7 ey iR R w@ar w@ 1,5610.00 14,601.60 - 16,111.60

gHeT 3R &9

8 | Rear 2,95,418.60 1,95,403.10 = 4,90,821.70
9 | amar 0.1 29,449.60 = 29,449.70
10 | arerra 9,18,301.10 11,06,903.70 1,25,303.50 21,50,508.30
1 -;ﬁ—qm 6,41,937.00 - 1,97,566.50 8,39,503.60
12 | Rare wewr 1,07,396.50 90,639.30 - 1,98,035.80
13 | o 3K ametR 1,14,560.30 3,06,498.60 . 4,21,058.80
14 | gmas 3,16,800.20 13,11,660.50 - 16,28,460.70
15 | gafica - 20,50,844.00 4,47,845.40 24,98,689.40
16 | 3ot 1,69,125.10 8,14,331.70 502.2 9,83,959.00
7 | geeram 4,323.70 3,488.70 - 7,812.40
18 m;a—aq - 930.2 - 930.2

19 ;:,w\ geT 12,96,763.30 19,50,541.00 - 32,47,304.20
20 | sgrree 14,57,584.10 26,15,600.80 16,680.30 40,89,865.20
21 | mforgg - 7,703.40 » 7,703.40
22 mgq - 1,29,232.60 - 1,29,232.60
23 | s - 46,434 30 . 46,434.30
24 | Fmdls - 72,928.50 - 72,928.50
25 | e 1,504.00 22,27,142.70 - 22,28,646.70
26 | gorre 8,50,772.50 - - 8,50,772.50
27 | qrore 26,11,771.50 - - 26,11,771.50
28 | feeA - 17,931.90 R 17,931.90
29 | Afererers 53,739.30 22,77,225.90 5,684.50 23,36,649.60
30 | Jofarar - 12,15,701.50 : 12,15,701.50
31 | B - 1,60,591.70 - 1,60,591.70
32 3;; geT 36,51,294.10 55,74,151.10 2,24,823.50 94,50,268.60
33 | 3mras 1,30,921.80 2,09,784.30 - 3,40,706.10
R R 15,41,269.40 23,12,377.40 - 38,53,646.80

TSET |RILT 1,52,08,239.30 | 3,32,95,698.10 |  10,41,659.70 | 4,95,45,597.20
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SHRI VIKRAMJIT SINGH SAHNEY : Hon. Chairman, a survey conducted by IIT-Delhi has
brought out that this scheme has not reached the last mile. The survey was conducted in
three States -- Punjab, Haryana and UP. Punjab is the worst performing State under this
new merged scheme. So, only 43 per cent of beneficiaries received this entitlement of 35
kilograms and 5 kilograms. In addition, the average purchase was also 29.64 kilograms.
This shows that many cardholders did not receive the full entitled amount. So, my
question is: How will you ensure that the actual beneficiaries, especially landless
households, are identified and get the true benefits of this scheme, as there has been no
census also during the last 12 years ?

SHRI PRALHAD JOSHI: Sir, this is the largest ever food security programme of the
world. In the country, a total of 495 lakh metric tonnes food is distributed every year and
we are spending on it. During the last year, that is, 2023-24, we have spent more than
Rs.2.11 lakh crore and this year, it is estimated that Rs.2.05 lakh crore will be spent. And
implementation is with the States. However, the coverage, about which he is asking, is
decided on the basis of 2011 Census. Section 9 of NFSA says that any revision in the
coverage will only be possible after the population estimates of the next census are
published. This is the Act which was passed in 2019. This is as per Section 9 of NFSA.
This was decided by the then Planning Commission. Since no further data is available at
present, we are distributing in a big way, that is, the largest coverage in the entire world.
And in Punjab also, we have subsidy to the tune of Rs.2,064 crore in 2023-24 and till
July, 2024, an amount of Rs.661.26 crore has been spent. So, | think, if at all revision is
to be done, it will be done as soon as data is made available. The second point, the main
issue, is as to whom to be covered. Of course, guidelines are issued, but the
implementation agencies are the States.

MR. CHAIRMAN: Supplementary no. 2; Shri Vikramjit Singh Sahney.

$t fapwoila Rie et 97, 9997 2011 &1 7, 1 Safoy 26 el & 91 fid = $B
FHTETT BRAT BT b 13 ATl YRTAT ST &, Tl how to identify landless farmers ?

TR, R Yhs FAHeR | a8 2 b Ugel i 1 iR Alerergss WM 4 3
HE 3R 4 FEN Tedis 3R 1 Ht 2, R 3 fxapic=g 81 QI <Y 31uehl ST 8, SHH
AR IR Ted H 4 % 9 wed 4 &, B I [SEIT &1 W8 &l So, why is not

PDS system, being localised as production and consumption patterns in every State, are
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different? It will also support crop diversification. a flaa\ﬂ, qodeT 3R T=T sw' G
Tl Shos fhy o TR € 3R Rith 8-9 wow & €1 9ie 19 ? g=arg|

SHRI PRALHAD JOSHI: Sir, NFSA provides rice, wheat and coarse grains. Apart from
that, if any States want to distribute other than this, the States are allowed but they have
to inform the Centre. We are distributing only wheat, rice and millets. And other than
wheat and rice, if some States want to distribute millets, then it is up to the State
Governments. They have to write to us and they have to procure. And if we have the
stock of millets, then we are very happy to send it to the States.

MR. CHAIRMAN: Supplementary number three, Shri Jairam Ramesh.

SHRI JAIRAM RAMESH: Sir, | am very glad that the hon. Minister has finally accepted
and acknowledged in part (d) of his answer that the Pradhan Mantri Garib Kalyan Anna
Yojana is based on the National Food Security Act of 2013. My question is very straight.
The National Food Security Act of 2013, on which the Pradhan Mantri Garib Kalyan Anna
Yojana is based, is founded on the 2011 Census. The last Census was due in 2021. As a
result of not conducting the Census, almost ten crore Indians have been denied the
benefit under the Pradhan Mantri Garib Kalyan Anna Yojana. My question is: "When will
the Government conduct the 2021 Census?" It is already in 2024.

SHRI PRALHAD JOSHI: Sir, one thing is very important. National Food Security Act
(NFSA) was passed but I S-S $HRh Y, oAb 37811 Bl ol Tai a1 AT AR
ST YU, 9 BT - U1 8 3G HR Y A, (FAYM). .. A Ig A1 qer #7241 it
HT ISUA ¢ fh I8 U8 8 HUMCH WX, YNNI H difde H gz A 72, 915 # 3713
‘:@ﬁ, Q@ W-W, then, from January, 2024, we have totally extended it up to five
years full free of cost. As | have said earlier, e Ugcl S dddl, this is the largest ever

food security scheme. Number two, as on date, 67 per cent of the population on an
average is covered. If at all, there is still a need, we will assess it. But, Congress should
introspect. After ruling the country and the States for 60 years, if more than 67 per cent
are poor, then, you will be held responsible for that. Whatever we are doing, Td 10 Hlef
q B9 Sl fHAT B,...(FAYM)... according to the World Bank, there are 13 crore
people who have come above the poverty line. Second thing, according to the Niti
Aayog, 25 crore people have come out of the poverty. This is the statistics which is
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available in the public domain. ...(Interruptions).. Actually, extreme poverty is less than
one per cent now. In spite of that, we are open. But, why Census was not conducted,
everybody knows that. It was especially due to Covid and some other reasons. The
Government is quite open. But, ultimately, it is the ...(/nz‘errupt/ons)... The Ministry of
Home Affairs will decide when the next Census will be done. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, Census is not a State subject. ...(Interruptions)..
MR. CHAIRMAN: Supplementary number four, Dr. K. Laxman. ... (/m‘errupt/'ons)...

DR. K. LAXMAN: Sir, at the outset, | would like to thank our beloved Prime Minister,
Narendra Modiji, for extending this free ration to almost 80 crore people in the country
and moreover extending it for coming five more years. | really thank him on behalf of
Members of this House. Through you, | would like to know from the hon. Minister: "Is
there any proposal by the Government to extend this Pradhan Mantri Garib Kalyan Anna
Yojana to the physically challenged -- our beloved Prime Minister has given a name
called Divyangjans -- to be the beneficiaries of this scheme?"

MR. CHAIRMAN: Hon. Minister, a very pointed question.

SHRI PRALHAD JOSHI: Sir, it is already covered either in the Priority House Holding or
AAY.

MR. CHAIRMAN: Supplementary number five, Dr. Fauzia Khan.

DR. FAUZIA KHAN: Sir, the Minister of State for Consumer Affairs, Food and Public
Distribution, recently answered that the number of posts lying vacant under the Ministry,
agencies and autonomous bodies, is 17,625. What is the reason behind this? Why has
there been no re-employment from, at least, retired forces? Considering the grave
situation of unemployment in our country, why is the Ministry not commencing the
recruitment ?

MR. CHAIRMAN: Hon. Minister.
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SHRI PRALHAD JOSHI: Sir, the question doesn't pertain to the main question. This is
regarding the food security scheme, particularly, related to Punjab and | will verify and try
to send the information to her.

MR. CHAIRMAN: At the earliest.

SHRI PRALHAD JOSHI: Yes, Sir, at the earliest.

MR. CHAIRMAN  Within a month.

SHRI PRALHAD JOSHI: Yes, Sir, whatever is the direction.

MR. CHAIRMAN: As far as possible.

SHRI PRALHAD JOSHI: Yes, Sir.

MR. CHAIRMAN: When | was the junior Parliamentary Affairs Minister, we always made it

a point; make it known as specific as possible. We will do it at the earliest, as far as
possible.

i} AfeTRTSI @A : Y 3ATY Bl Bl follow BR I8 Bl ...(FFLM)...

i} |HTafer: § 1 MU follow HR BT EI Now, Question No. 154.
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